
 
 
 
 

Page 1 of 2 
 

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

Original Application No. 1050/2024 

IN THE MATTER OF: 

RITISHA GOND                                                          …APPLICANT 

VERSUS 

UNION OF INDIA & ORS                   …RESPONDENT(S) 
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Through 

 

New Delhi 

Dated  

GIGI.C. GEORGE 

Advocate 

Standing Counsel (UOI) 

NATIONAL GREEN TRIBUNAL  

Email: gigicgeorge.adv42@yahoo.in 

M-9810625315 
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